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 ESTIMATESCOMMITTEE

 [Engtsh}
 STATEMENT

 SHRI  MANORAJAN  BHAKATA
 (Andaman  andNicobar  islands)  |begtolay  on
 the  Table  statement  (Hina  and  English  ver-
 sions)  showing  acton  taken  by  Governmenton
 the  recommandations  contained  in  Chapter  |
 andfinal  replies  in  respect of  Chapter -  of  the
 Fourteenth  Reportof  the  Exbmates  Committee
 (Tenth  Lok  Sabha)  regarding  actiontaken  by
 Goverment on  ther  Fifteen  Report  (Ninth  Lok
 Sabha)  on  Mmustryot  Finance,  Departnent  of
 Economic  Affairs  Board  for  Industnal  and
 Franca)  Reconsahon

 12.07  hrs
 PUBLICACCOUNTS  COMMITTEE

 Forty-fourthand  Forty-eighth  Reports

 (Trensiabon}
 SHR!  ATAL  BIHARI  VAJPAYEE

 (Lucknow)  Mr,  Speaker,  Sir,  |begto  presenta
 copy  each  (Hindiand  Engiish  versions)  ०  the
 foBowng  Reports  of  the  Public  Accounts  Com-
 mutiee

 (1)  Forty-fourth  Report  on  Union  Excise
 Outiee-Non  levy/short  levy  of  duty  due  to  incor-
 rect  grantofexempton-  Motor  Vehicles

 (2)  Forty-exghth Report  आ  Postal  Services
 inRuralAreas

 12.071/2hws

 COMMITTEE ON  THE  WELFARE  OF
 SCHEDULEDCASTES  AND  SCHEDULED

 TRIBES

 [Engst

 Reports of  Study  Groups
 SHRI  RAM  38  (Handwar)  Ibegtolay

 onthe  Table  a  copy  each  (Hindi  and  Engksh
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 versions)  of  the  folowing  Reports

 (1)  Report  on  Study  Tour  of  Study  Group!
 of  the  Committee onthe  Wellare of  Scheduled
 Castes  and  Scheduled  Tnbes  on  its  visit  to
 Vewdwpatnam, Hydrabed,  Madras  andMaduresy
 dunng  February,  1993

 (2)  Raponton  Study  Toural  Study  Group  |!
 of  the  Comensfiee on  the  Welfare  of  Scheduled
 Castes  and  Scheduled  Tnbes  on  lis  visit  to
 Trvandrumand Bangaiore  chswigOcmber,  1992

 12.08hws

 STANDING  COMMITTEE  ON  HOME
 AFFAIRS

 First  Report

 (Translator)

 SHRI  RAM  VILAS  PASWAN  (Rosera)
 Mr  Speaker,  ”.  |begtolayonthe  Tablea  copy
 of  the  First  Report  of  the  Department  Related
 Parliamentary  Standing  Committee  on  Home
 Affairs  on  Demands  for  Grants  of  the  Ministry  of
 Home  Affairsfor  1993-94

 [Enghsh}

 MR  SPEAKER  Ithink. we  will  take  up
 Matters  under  nufe  377  afterwards

 Now,  reply  to  the  Defence  Budget  The
 Prime  Minster

 12.08.  hrs

 DEMANDS  FORGRANTS  GENERAL
 -Cond

 MINISTRY OF  DEFENCE  -Contd

 [Engtshy?

 THE  PRIME  MINISTER  (SHRI  रि  ४
 NARASIMHA  RAO)  Mr  Speaker,  Siz,  |  am
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 [Sh  ।  ‘  Narasimha  Rao}  Having  saidthis,  one  has  ०  pause  because

 indeed  grateful  ४  -  -  Members -०  -०
 participated in  the  Debate  and  |  भ  a0०  the
 Govemment  has  क-  profited  by  the
 800(ु 0980015 810 भ90 बी6 ५08500115181580 ॥) 18 and  also  the  -  -  -०
 Debate

 ऑ  -०  “  -  start  with  a  very  ”
 resume  ०  -  -  लर -०  24
 alsomourregion, in  ourneighborhood-  Alithese
 have  anmpactonourownsecunty  environment
 -and,  therefore,  inany  debate  onthe  Defence  of
 the  country,  they  become  extremely  mportant

 ऑ.  ॥  15  5810  that  there  has  been a  great
 transformation -०  -  Cold  War  came  -०  -
 end  and  there  is  generally  greater  inclination
 towards  cooperation, dialogue,  -  ०
 tnglobal  matters  The  START-II Treaty  which
 we  all  welcome  has  brought  about  ,  ७0  some
 extent,  a  change  in  the  thinking  and  perhaps
 brought  home  the  tact  that  where  there  is  political
 will,  itis  possible  ऑ  -  -  -०  4  worldpeace
 and  for  sake  the  path  of  confrontaton  The
 chemicals  weapons  treaty  -  -  -
 -  “  -  could  be  emulatedim  all  other
 spheres  because  tts  truly  universal  and  mult:
 laterally  -  -  -  -  -  ०
 forms  to  व  -  -  -  stood  “०  -  -
 ofchsarmamentinciuding nuclear  --
 -  -  -  -  -  -  -  ०
 ०  -  -क  -  -  -  -  -
 deal  treaty,  as  astandardto which  ali  tothere
 treaties  of  a  similarnature  couldconionm

 न  -  -  -  -  ।  -  -
 ०  -  -  47  Session  ४  -  ”  -
 Assembly,  -  .  transparency क  -
 ment  desolation  -  -  ०  -  -  ०  -
 arms  register  Almost  alt  the  countnes  have
 -  08,  including  -  -  -  ०
 that  -  -  -  -  -  -  -
 -  पका, ख00]/ काए 11809 शत शधिाइजड 81 and  make  ail  attempts  at
 ०  -  disarmament, -  -००
 ventional  armaments  easier  -  -०
 seen  over the  years  8  itself,  this is  a  good
 development.

 atthe  global  level,  all  these  are  welcome  tea-
 tures  Butwhat  has  happened  at  other  levels?
 The  mutual  deterrents that  had  been  created

 ing  that  any  nuclear  holocaust  will  -  -  -०
 globe  to  bits  and  no  one  country,  whether  it
 wanted  to  enter  the  arms  race  ०  a  would  ०
 spared  Thatwas  the  specter  of  destruction ०
 specter  of annitubitiabon that  -
 that  stated  everyone  in  the  face  But  really
 individual  -  -  -  -  ७
 this  psychological -  -  -  -
 one  -  -  -  -  -  ,  Pak
 stan  was  notafiected.  -  -  -००
 notatfected  But  after  the  80170  -  -4  the
 effect  has  now  come  to  the  regional  conflicts
 -  -०  -  क  -  -०  x
 fueled ०  -  bigpowers  8  -०  hadtakena
 lowerplace  Now  they  have  taken  the  highest
 profile  possible  because  they  are  rally  the  -०
 problems  that  we  arefacingand, therefore  -
 one  feels  -०  -  -  -  -  a०
 158  amodicum  of  peaceful  atmosphere  prevail-
 बाए, थ  -  -  -०  -  -  -  actual  escalate
 oftension  and,  therefore,  the  Defence  prepared-
 ness  of  -  -  -  -  -  म००
 important  and  urgent  and  we  have  tobe  abso-
 -  -  about,  thatthe  Cold  -  -०
 notendedouttourbies  - 85 [08ा1श६)6 ४ छिकि060 in  -
 them  -  -  -  -  -  -  -०  -
 sure  that  the  House  will  agree  with  me  that  we
 have  to  ०  ०  -  -  -  -  |  -  -
 Members that  the  Goverment  is  very  much
 aware  ofthis  and  has  always  been  aware

 -  -  happened? One  super-powerss
 no  longer  there.  -  -  स0ं00ं ब्रा पाओ into  many
 countnes  ०  -  -  industnal
 complex has  broken  up  -  -
 each of  these  -  -  -  -
 -  -  - -  -  -
 we  have  really  no  way  -  -०
 why  when  people  talk  of  disarmament, nuclear
 disarmament or  any  other  disarmament  at  a
 local  level  ora  -  -  -  -  ।  -
 not  posable  -  -  -  है  -  -  -
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 16  India’s  stand.  Disarmamentcan only  be  gio-
 baltoday  -  fact,  this  situation  15  more  clear,
 more  pronounced today  than  before.  Atleast,
 there  was  some  kind  of  a  discipline  at  that  tme
 Now,  thereis  none

 The  House  may  (6080  that  even  when  the
 Sowet  Unionand  the  United  States  were  tallang
 against  each  otheron  many  other  matters,  on
 one  matter  they  weretaliang  the  same  language
 andthatwastheNPT  Whywasitso?  Because
 both  of  them  wanted  that  except  for  that  small
 club,  no  one  else  shouldpossess weapons  of
 mass destruction, nuclear  weapons  But,  now,
 what  has  happened?  We  de  7t>t  know.  Whois
 possessing? How  many  mors  2.  sabouttopos-
 sess  them?  Wehaveapolicy  We  haveaciear
 enough  policy  that  we  are  for  peaceful  purposes
 of  nuclear  energy  In  spite  of  ourcapability, we
 havenctembarkedon any  weapons  programme
 think  thisis  quite  clear  and  this  ts  going  tobe
 the  policy

 Now,  the  question  is  inthis  atmosphere of
 confusion  whatdo  we  do?  Itonly  means  thatboth
 onthe  diplomatic  frontand  ०  the  Defence  front,
 we  have  to  be  very  alert,  much  more  alert

 than  we  hadbeen  68081  and  |  assure  the
 House  thatthis  is  what  we  are  tryingtodo  We
 havenow:mprovedour relations,  good  reloakons
 with  -  important  countnes  of  the  world  nciud-
 ingthose  whocan  help  usinour  developemnt  85
 wellas  Defence  Oursources have  been  diver-
 sified  Today,  with  the  United  States  a  Defence
 relationship  which  has  been  started  ts  very
 promising  |  donot  say  that we  are  ourselves
 building up  any  great  arsenals  Butthe  pomntis
 that  India's  Defence  needs  have  to  be  met
 India’s  Defence  Policy's  very  clear  |  wastold
 yesterday  by  Shn  Jaswant  Singh  that  therers  no
 Policy  Buti  think  the  Polcy  has  been  veryciear.

 “Qur  Defence  policy,  clearly  articulated
 since  Independence, is  that  our  mitary  capabil-
 ty  ७  to  be  directed  to  ensuring  Defence  of
 natonalterntory overland,  sea  and  air,  encom-
 Passing among  otheres  the  inviolabiltty of  our

 VAISAKHAS,  1915  (SAKA)  1993-94Minstry  -
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 landborders,  ..  off-shore  assets
 andourmantmetraderoutes  ”

 ।  think  this  has  been  the  articulated policy
 since  Independence.  inother words  we  have  no
 designs  toconquerothercountries  Wehaveno
 aggressive  designes  in  our  Defence  build up
 They  are  purely  theneeds  of  defence  wshichwe
 are  trying  to  meet  and  we  will  certainly  meet
 them  Theseneedsarechanging  Theseneeds
 arechanging because  of  the  environment,  what
 theneighbours  have,  whatthe others  have  what
 isthe  approach  of  othercountnes and  whatis  the
 general  atmosphere  in  regard  towar  and  peace
 inthe  wholeworld  These  are  the  factors which
 certainty  will  influence  our  Defence  assets  from
 timetotme  But  thereisalwaysa  minimum,
 what  we  can  call  figuratively,  the  dead-level
 below  which  wecannotgogivensomany miles,
 somany  kiiometres  of  post,  so  many  ktometres
 oflandborder  Now,  we  have  to  have  acertain
 pre-determinedievel of  Defence  preparedness
 always,  nomatterwhat  Thathas been  ensured
 The  doubts  that  were  created  yesterday  were
 thateven  that  hasbeen  affected

 |  would  like  to  disabuse  the  minds  of  the
 hon  Members  andtefl  them,  tell  the  House,  tell
 the  nation,  with  ali  the  authonty  at  my  command
 that,  thatthe  optimum  level  ०  preparedness has
 not  been  affected  and  will  never  be  affected
 There  willbe  vanations  |  do  not  feel  as  the
 Defence  Mister  ०  -  country  today,  as  |  faltin
 1985,  because  the  resource  crunch  ७  very
 much  there  today,  which  was  not  felt  to  that
 extent by  the  Defence  Minister  क  1  orthere-
 after  for  some  years  Therefore,while  these
 variations  will  always  be  there,  the  neceary
 preparedness  forthe  purposes of  our  defence
 policy,  in  pursuance of  the  defence  policy,  will
 never  be  allowedtobelowered

 Sir,  now!  cometo some  ०  the  conceptual
 poimts  pomts on  foreign  policy  raised  yester-
 day,  and!  would  ke to  dispose  of  these  points
 One  was  about  the  National  security  Council
 havingbeenallowedtowitheraway  Now  ithas
 been  felt  that,  in  view  of  the  need  forspeedy
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 dicision  making,  confidentiality and  flexibility
 relating  ४  strategic  and  secunty  matters  affect-
 ing  the  nation,  the  setting  up  of  a  formal  institu-
 tonal  mechanism  suchas  the  National  Secunty
 Council  may  not  prove  tobe  very  successful
 This  matter  has  been  discussed  back  andforth
 foryears  andyears  |havecome 10118.0  conclu-
 -०  ०  ‘  certain  purposes,  a  National  x
 nty  Council  may  be  ०  xdaa  although  not  for
 allpurposes  8  -०  -  प  matterfor
 ०  -  whichis  going  on  and  we  will  come  as
 3००  possible,  to  Parkamentto report  on  what
 has  been  decided  The  need  for  a  National
 Saa  Council  for  certain  ७  “  purposes
 1s  being  felt  and  |  personally  think  that  this  ०
 tobe  set  up,  thishastobe,  onceagain  resus-
 citated  resurrected, if  tt  has  been  allowed  to
 wither  away  ०  |  -  have  more  to  say  to  the
 House after  sometime

 3.  there  has  been  a  101  ४  misgiving,  alot
 of  anxiety  and  probably  well  placed  anxiety
 because of  the  fact  that  with  the  former  Soviet
 Union,  we  hadalong  standing  defence  relation
 shipinregardtosupphes,  manutactureetc  and
 after  the  disintegration of  the  -००  Union,  our
 position,  as  ०  position  ofthose  counines  which
 had  similar  relationstups with  the  former  3०
 Union,  has  become  very  very  uncertain  and
 very  very  unsatisfactory  |  ऋ०  thatthis  has
 beenso  Governemnt  have  been  feeling the
 uncertainty very  much  forsometime  o.  !am
 glad  to  say  that  after  President,  Mr  Yeltsin's
 visit,  the  situation  has  changed  very  much  06
 better  and  we  -०  lotofimprovementinthe
 supplies  position and  also  in  the  spare  parts
 position  |  would  -  -  briefly  report  xe  The
 supplies  position  is  as  under-

 Whenin the  wake  ०  “  reorganization of
 the  3e  Union,  twas  percervedthat  continued
 and  smooth  supply of  spares  from  the  former
 Soviet  Union  was  in  Jedpady  Seven  Task
 Groups  cavering  the  following  areas  were
 constituted न  ”  1991  व  Stores  for
 न  Vehicles  and  Engineering  Stores  for

 APRIL  28,  1993  1993-94  -  7
 ofDefence

 भम  Electronics  and  Electncal  Stores  for
 -  a04  requirements, Air  Defence  Envi-
 ronmentand अ  4०  -  a००  Army  and
 Navy;  -  2  a0a  Stores  for  -  Force
 and  Navy, POL  and  Flying  ora

 The  Task  Groups  had  detailed  consulta-
 tons  with  the  services  and  the  production  अला
 ces  andidentified 19,  185  -a  of  spares  ०  झ
 aa

 The  groups  found  -  another$275 -८
 it  would  not  be  possible to  indigenise  either
 because  the  reguirements  were  smail  or  be-
 cause  drawings  andothertechnical support  was
 notavailable  Based  ०  ०  identification orders
 forthe  manufacture of  5132  items  have  been
 placed  on  public  and  pnvate  sector  units

 So  while  we  have  been  anxious  on  this
 count,  we  havenotbeen keeping  quiet.  Wehave
 done  allthatis  possible  by  way  of  indigenisation
 and  incase  itis  notpossible- whether  we  can  pile
 ७d  stores  a  areneeded  wherever  they  are
 available  tothe  extent  ०  “  “  ४  -०  hardware
 thatwe  have,  for  which  itis  meant-thishas been
 done  aae  task  groups  have  succeeded

 Meanwhile  there  has  been  gradual  im-
 provement  inthe  supply  of  spares  from  Russia
 and  Ukraine  and  the  Services  have  been  ad
 ७  ७0  undertake  imports  and  stockpiling  of
 spares as  an  approach  parallel to  that  of  in
 digenisation  wherever  itis  notpossibie  Atthe
 time  of  President  Yeltsin's  visit,  assurances
 were  held  out  that  supplies  will  be  resumed
 againstallpastcontracts  Such  supplies have
 started and  are  likely  to  pick  up  in  the  coming
 months,  once  the  problems  with  the  production
 agencies  ऋ  ‘०  shipping  ०  204  at  Ukrainian
 ports are  fully  resolved  S०  are  very  much
 betterthan we  were  क  1991  Therefore |  14
 with  ८  passage  of  time,  this  ७  going  toimprove
 further  Notonlyinthis  -  other  spheres our
 exports  to  the  Soviet  Union  had  completely
 collapsed,  includingtobacco  cashewnut  and
 manymany  things  Nowtheyarelookingup  We
 are  trying  to  actually  reestablish  whatevei  1018
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 -  -  -  ०  |  11111 |  we  will  succed
 There  will  be  a  time  lag,  it  wil  |  -०  o८  just
 -  possible  to  go  back  to  the  level  of
 supphes and  the  -०  ०  ma0e  But  low  it  is
 possible  to  say  that  the  worst  ७  ”०  ae  we  are
 prog.essmy on  the  mra

 About  Arun  Singh  Committee  s  reportsome
 doubts  were  raised  that  nothing  has  been  done
 inimplementation of  the  report  |  would  like  to
 correct that  impression  The  report ७  न  six
 volumes  The  position  क  reaee  of  each  of  the
 reports ७  afollows  Volume 1  recommended
 what  the  ०  ०  -  8४  ?a  for  Defence  should
 be  Volume  2  ४  8  report  on  the  proposed
 orgarssation and  structures  क  Defence  decision
 making  Volume3contain a  report  ०  planning
 management ०  maa4  control  Volume  -७
 anacqussivon ०८  purchase  forthe  armedforces
 Volume  515  ८  2०r0  management of  equip
 -०  x8  andsupport  Volume  6relatesto
 manpower  ,  -  didtake  a  decisionon
 volume 1  However, the  subsequent  economic
 cnsis  necessitated  a  review  which  x  on  at
 present.  Some  of  the  recommendations in  ४०
 -  45  and  6  have  been  accepted  by  the
 Goverenmentt and  orders  have  ०  tssuedfor
 implementation  [tis  mainly  Volumes 2  and3
 -०  -  a०  major  structural  changes
 intheform  of  Goverenment working  which  are
 underexamunahon  |) 6  notcorrecttosay  thatthe
 whole  report  has  been  shelved  This  is  the
 positon

 -o  very  important,  aa  matter  raised
 was  about  Defence  expenditure  as  percentage
 of  Central  Goverenment  expenditure  ।  was
 pointed  ०4  that  this  has  been  declining  inthe
 4e  years  |wouldhike to  submit  that  accord
 ing  ७06  budget  documents  presented  by  the
 Ministry of  Defence,  the  percentage  share  of
 Defence  m  the  total  expenditure has  been  as
 under

 1989-90  15  5-thatwasthe  highest  after
 that  1990-91  14  65,  1991-92  1467  1992  93
 (Revised  ०ड  14  03  1993  94  (Budget
 Estimates) 14  61
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 Itmeans  ०  -ea  exception of  1989  90
 the  persentage  share  of  Defence  in  the  total
 Central  Goverenment  expenditure  has  been
 more  orless  stable  Further  as  compared  to
 1992  93,  the  percentage share  shows  aslight
 increase  Thisisalithatcouldbe  said  Sir  100
 notsay that  thisis  ०  ७o7  satisfactory  situation
 but  this  ७  8  situation  -4  the  best  under  ७०
 circumstances  given  the  resource  crunch  and
 the  other  difficulties  we  have  come  across

 Now  Sir  the  inflow  of  capitalequipmentis
 declining  over  the  years  whereas  the  budgetary
 outflow is  increasing  ै #/8६  raised and  we  are
 asked  why  thisishappening  Now  thesimple
 answer  to  that  ७  major  acquisitions  trom
 former  USSR  as  well  as  Western  sources
 invioved  deferred  payments  whereby  inflow  of
 equipment  was  confined to  a  small  number  of
 year.  Whateverwe  havetoget  wegotinthefirst
 five  years  orthree years  while  payments  were
 spread  overamuchlargerpenod  1aae  pay
 ments  have  increased  in  rupee  terms  on  ac
 countof  exchange rate  vanations  -०  thefull
 requirements as  contracted  ७  supped  within  a
 fewyears  thecanial goods  inflow  will  abviously
 vary  from  year  to  year  Moreover  the  aircraft
 the  ships  equipments  etc  onecimported will
 be  inusefor20  years  orso  itis  expectedthat
 the  debt  repayment  obligations  for  equipment
 acqurOtions of  Western  ongin  will  be  substan
 tially  discharged  within  the  next  three  toi  fivo
 years  So  this  ७  1e  explanation  to  the  point
 raised

 Aboutthe  Navy  aa0  thesamething  has
 beeniaised  Theposition  before ०
 less  the  same,  there  much  of  a
 variation  The  Defence Budget  of  1993  94does
 not  cater  for  increase  in  railway  tanff  likely
 inciease  in  POL  prices  and  extra  liability  on
 account of  unified  exchange  rale  Bicthinthe
 fields  of  transportation and  petroloum  products
 Ministry  ०  Defence  and  Services  Headquarters
 have  inttiated  measures  foreconomy

 Consequently  the  effect  of  increases  or
 -e  increases  ts  proposedto  be  offset  ०  a
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 ०  -  -  -

 ।  ।  .. - -०  ०  -  -  -  -  -  -  -  -

 measures.  |  o  quite  agree  with  this.  3  -
 is  the  only  explanation  which  the  Ministry  has,
 the  other  explanation  which  |  -  -  ०  -
 -  -  -  -  -  ०  -  ,  -
 -  togodown.  -  all  -भ  -  -
 tryourbesttomakeup. -  -
 tomakeup  100percent. -  -  -०  -
 ७  -  -  -  -  -००  -०  -  -
 mace  -०  ७00ाआाधिडक्एज। हात [अएबे)छेज/ ए ब5 85 1 and  -  -  -  -
 opportunity  when  we  could  pursue
 economisation to  its  logical  end.

 Sir,  another  very  important  -०  १5  about
 the  नि  &  Dinvestment; and  evidently,  -
 ofthe  House,  every  one  of  us,  wants  म  -०
 should  be  a  substantial  increase  -  R&D
 investment so  that  self-reliance is  -०  85
 quickly 85  possible.

 Tothat,  थ  -  -  -  |  -  -  o
 -०  -  -  -  -  -  ४  नि  &
 Dinthe  Budget  estimates  of  1993-94  has  been
 increasedtofivepercentfrom 4  1  percent ,  -
 15,  नि&  352.098  crores  in  ७a4  -
 Rs.720,64  crores  in  1992-83, -०  -  -०
 any  standards,  a  good,  a  respectable -
 ॥  -०  substanhal one.

 Now,  ।  -  -  -  -  क
 is  a  difference  between  other  -  -०
 have  been  following  other  systems  and  india.
 There  is  a  well-defined  manpower  policy  for
 which  designed  to  -  -  -  -
 requisite  force  levels.  The  force  levels  are  -
 ०a  ०  -  -  configuration, the  warning
 प  available  and  the  designated  tasks.  The
 force  levels  of  -  -  -  -  -
 bearing  on  manpower  requirement.

 Since  these  factors  are  liable  to  change,  ह
 ts  not  pragmatic  to  evolve  a  static  policy  ०  -
 issue.  -  ।  -  ०  -  -
 army  भ  -  -  -  ४  -  -
 ment  of  ०  -  -  -  -  -  4  large
 number  of  formations  bem  utilised  for  counter
 -- -

 switch  to  the  other  method  of  reservists  etc.,
 does  not  appear  tobe  feasible.  That  will  -
 tong  time  to  materialise,  if  at  all,  but  at  the
 moment  we  -  -  -  -  -  -
 system.  We  have  to  -०  -  ।  -  -
 whatever  changes  or  whatever  abridgements
 are  possible.  न  -  -  |  -  -  ०  -
 ऑ

 Theotherpomt rased  was  -  -
 ०  -  -  -  -  -  -

 about 1965  -औ
 Op  Pawan, etc  Yes,  itis  a  fact  that  ॥  -  अ०
 available ,  -  -०  ०  ।  -  -  -  -  -
 atactthathestones of  -  -  ,  1965  and
 197 1  have  already  been  released  -०  -
 -  2  -  -  insthutions  of
 the  Armed  Forces.  The  history of  the  Chinese
 Conflict,  1962  is  ready  for  distribution to  these
 -  क  -आ  ०  -  -
 -  -०  -  फ  -  3  -  3
 Meghdoot, Op  Cactus,  etc.

 -  ”  0  दं  8  point  of भ  “
 which  complaints  have  been  made,  to  some
 -  -०  -a  say  -  -फ
 formodemisabon has  not  been  adequate.  ७0
 have  to  say  that  within  the  ठ  ०

 -  -  - -  -  ०
 by  any  means  have  been  ploughed ito  the
 -०  modemsaton. क  -  ।  -
 -  -  -  -  -  -  |  00  1031
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 moderneahon does  -०  -  -
 ever  it  possible,  |  -  -  -  -  -  -
 go  back  to  the  level  -०  -  -  -  -
 adequate

 There  was  one  very  good  suggestion  that
 -०  -  -  Pension आ  -  -
 be  evolved  for  lateral  induction  of  service  per-
 sonnel  into  para  -  -  Ihave
 some  experience ०  -  अ  -  -  -  Home
 Minster  and  as  the  Defence  Minister  we  have
 tnedttus  Itcanbe  done  to  some  extent  but  only
 tosome  extent  because  |  थ  -  -  -  -
 after  17  years  of  service  the  -  -  -
 hike  to  go  and  join  another  Armed  Services
 -  -  -  -  -  -  -  tosettie
 msomething else  Buthecanbe  avaiable  and
 we  ठ  -  ।  -  म  -०  -  ऑ  ?
 and  join,  we  can  work  out  the  detats  The
 reluctance  of  the  -  -  -  ०
 00  para  military  services  andcontnue -
 -a  home,  as  |  -4  is  one  of  the  -
 factors  -  -  othertactoris  -०  -
 ०  ०  -  ७  -  -  -  ०  -
 leaving  the  military  services.  क  -  -  -  ०
 the  -  -  -  -  -  ऋ
 he  -  alotoftraming,  alotofpercepton  and
 soon  Theideais good  and  we  will  see  है  -
 ०4४  done  than  -  -  -  -

 Again,  about  the  Defence  नि  &  0.  |  भ
 inform  the  House  that  recently  when  Shn  Sharad
 -  -  -  -  -  -
 institution  of  a  -  go  into  this  and
 -  10  year  -  planforDetence
 -आ

 ?  points  that  were  to  be -  वो
 the  frst  phase,  the  focus  would  be  -०
 organising  adequate  product  support  for  the
 -  -  -  second  or  the intermediate
 Phase  will  -  -  enhanced  level  of  -

 barest  minimum.  थ  -  -  -  -
 had  the  benefit  of  presentations by  the  Army,

 VAISAKHA8,  1915  (SAKA)  1993-94Munstry  76
 ofDefence

 Navy  and  -  td6  on  them  perspective  plans
 forthenextdecade  Seven  Task  Groups work
 -  ०  ब्ाएुजनडश् ा 0 5,081छ65 0 भेरि3([0011 505 ०  -००  -  -०  -
 tems,  as  |  -  -a4  have  been  set  up  A
 -  -  ०  ०  mobihsaton  ts  studying
 the  aspects  of  आ  -  -  -०

 be  shortly  -  -  “०  “  -a
 cres  and  we  are  expecting  the  Report  by  June
 1993  just  abouttwo -०००  -  ७  -
 -  94  -आ  -  -  -  -०  -००  -०
 -  -  -0  after  June,  when  we
 -  -  -०  भ  “  investment ०  R&D

 Now  ,  ०  about  -  certain  com-
 ments  have  -  -०  -  -०  -  ‘०  say-
 Probably  in  some  respects  it  tus  not  totally
 unfounded  that  -८  -  -  ऑ  ०  --
 ity,  ०ा-०  goingon ०  -  -  -  kke
 this  Tests  are  are  conductedon a  fixed  date  all
 overthe  country  applicatons once  submitted
 remain  ७  -  -  candidate  becomes  over-
 aged,  -०  ऑ  -०ऋ  15  camedoutby
 ८  8  of  Officers  which  includes  two  -
 bers  from  the  -  stationed  Units,  asystem
 of  independent -०  ०  ।  secound  Medical
 Ofhcer  has  also  been  instituted,  the  merit  list  of
 selected  candidates  .  -०  -०  public  in-
 -  -  -  areselectedbut dont
 yom  are  sent  अ००  7a  as  final  call  for
 -०  -  ०  screened  -०  -०
 posted  to  recruitment  related  jobs  and  their
 tenure  ७  restricted  to  two  years  10  15  the
 -

 Now,  -०  Members have  any  sugges
 tons,  any  further  suggestions,  improvements
 refinements whatever  ऑ  -  “  and  make
 tt  more  transparent,  leas  corrupt etc  |  would
 -  -  -  ७  -०  -  ०  ऑ
 hon  Member  or  any  one  in  the  country  Be-
 cause,  there  -  -  guestion  of  -  -
 everythings perfect,  -  naturebeing  -  है
 ts  -  -  -०  ०  -  -  -
 suggestions and  क  -  “  -
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 everthey  come  and  whatever  extent  they  may
 help  Sw,  thisis  थ  ०  o.  |  wouldlike  to  invite
 suggestions

 Now,  आ.  about  teeth  totailratio  may  give
 some  figures  which  may  not  fuly  satisfy  the
 members -०  atleastthere  ७  ghmmerof  ७०
 that  in  the  future,  we  -6६  able  to  dobetter  In
 1970,  the  teeth  to  tail  ratio  was  62  ७०  3  न  1980,
 twas  6510  3  andnow, in  1990,  itis  7010  30,
 whichis a  clear  indication  that,  efforts  have  been
 made  to  improve it  and  the  improvement  has
 come  about,  maybe  xaee  alimitbeyond which
 it  cannotbe  improved  things  being  what  they
 are  But,  then,  we  will  make  an  utmost  effortto
 dowhatevers possible,  the  bestefforts  andthe bestresults  inthis  respect,  Sir  So,  we  areon
 thenghttrack and  this:s  what!  wanted  tosubmit
 tothe  House

 Now,  Sir,  some  questions  were  raised
 about  LCA,  whys  itnecessary, you  have  been
 buying  ail  kinds  of  things,  all  kinds  of  aero-
 planes,  if  one  15  enough,  why  do  you  go  for
 another  andsoon  Now,  Sir,  itis  -०  -०
 factor  ma6  single  plane,  a  single  aircraft  what-
 everthe  make,  whatever  the  capability,  cannot
 really  meet  व  situations  in  airports

 ।  -  ०  -  aa  People will  know
 thatthisisso  Therefore, as  perourrequirments
 we  have  hadto  diversify

 LCAis  replacing  the  “e  a०  of  aurcraft
 which  form  70percentofourflest  LCAhasto
 carry  out  air  combat  a०ऋe  air  support  and
 interdoiction  roles  The  project has  been  ac-
 cepted,  Sir  The  Cabinet  approval  was  given
 only  onthe  20th  of  ऑ  -  -  afaitaccomph
 We  are  going  tohavert  ,  Andthe  ideals  dunng
 1990-95,  we  have  taken  a  decision  on
 productionisation  ?०a०  alitechnoligy  ४
 tions  have  beenclosed  Sub-systemfabncation
 ts  nprogress, The  Project  15  working  towards

 first  flight of  LCA  in  June  1993,  and  we  take
 decisions for  productionisation  in  1995  The
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 ea  operational  clearantfofthe  aurcraftwilbe
 soughtih  2002  AD  The  Alrforce:s  -प
 tedtothe  LCA

 About  Jaguar,  क  -  considered as  it's  a
 deep  penetration  bomber,  ऑ  -  -०  2000
 ait-to-airand  air-to-ground  combat  support,  Mig
 29,  थ  defence  system,  Migs  21,23. 27  again
 with  अ  अaa  vanation,  air-to-air and  close  -
 support  including  air  10  surface  and  LCA  is  a
 multi-role  high  performance  aircraft  system,
 which  will  replace  the  आ०  -5  So,  -०  ०ਂ
 think  any  great  redundancy  भ  -  -  -०
 Migs  are  goingtobephasedout  Therefore, by
 the  ०  “०  अ०  phased  ०  LCA  -०  ०  -
 field  Thists the  position  न्

 Now,  -०  xe  contract  1e  -a  2000
 was  signed,  some  ०  -०  -  tobe  usedon
 it  were  still  under  development  Hence  the
 aircraft  was  purchased  without  a  full,  ०
 mentofweaponry  Wheneevera new  arcrafts
 inducted,  fying  training  tstobe  givenforayear  -
 or  ४  0  make  the  Pilot  proficient अ  .  -
 operational  use  of  the  aircraft  will  anse  ०
 thereatter  Alithe  weapons had  been  procured
 intime  forthe  operational use  x0  a०  So,
 the  criticism  that  was  made  yesterday  thatin  the
 first  place  it  was  brought  without  the  weapon
 system,  the  backgroundis what!  have  just  now
 stated

 [  Translation}

 You  know  that  it  will  make  my  task  easier

 [Engksh}

 Atotal  ०  19  prototypes  ि  नि  &  Devaluaton
 really  onthis,  there  is  80  much  of  investment

 oflabour  and  also - -  2
 much  has  been  done;  this  country  -०  proud
 of  x0  [aऋ  absolotely no  doubt.  -  and23
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 in  1993  have  been  very  impressive  andithad
 been  decidedto  olan  forthe  -०  oftcertain
 regiments  in  the  Army  after  a  final  round  of
 confirmatory  user  trials in  JUne,  1993.  Prob-
 ably,  there  will  be  summer  trials.  Allocation  for
 the  pre-producationny senes  of  tanks  are  ad-
 aa  provided  forin  -०  DRDO  budget.  The
 reguiarinduction of  -ा  ०  commencement of
 talk.  commercial production  15  likely  to  com-
 -00  from  1995-98.  न  -  “०  position.

 Then  about  copmpulsory military  traming
 ,  -  pointis  important  because  there  has  been
 astrongly  argued  point  that  we  should  nothave
 this  very  big  जा  -  2०4  have  a  smaller
 Army  with  a  large  number  of  reservists  andso
 on.  Many  hon.  Members  referred  to  this.

 Now  the  situations  that  the  Indian  -a4
 Forces  get  enough  -०  ०  8  voluntary  basis
 andto  -०  भ  able  bodied  citizens  in  military
 practices  would  be  prohibitive  in  money  terms
 ०  -a  administratively  impracticable.

 -  arenotable -a  increase  the  NCC
 strength  [०a  Years  -०  -4  ०  -aa
 but  it  has  been  only  marginally  possible  be-
 cause  the  costs  are  high.  84  |  3  fee!  that at
 some  point  ४  भ  क  future  we  have  to  fall  in  with
 the  othercountnes who  are  o०a.  The  only
 thing  ts  that  the  populatiokn of  India  and  the
 conditions  here  do  not  admit  of  a  very  quick
 changeover to  the  new  pattern.  But!  agree  that
 the  NCC  a  other  organisatons would  have
 to  be  first  improved,  both  quantitatively and
 qualitatrvely and  then  we  could  think  of  -a8
 tobedone

 Aboutthe  शaia  जा  -०  ४४8७8  -०
 raised  that  itis  going  down.  We  will  look  म  8

 Some  points have  been  raised  about  -०
 Cantonments. -  -  -  -  -  ००  ४a
 few  taxes  are  raised  anditis  a  kind  of  all  money
 being  found  bythe  Govemment. |  -  thathas
 to  change  andin  course  of  time  we  will  haveto
 insiston  some  taxes  being  raised  by  the  authon-
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 These  are  some  of  the  important  points
 raised.  In  the  end,  |  would  4  to  once  again
 reiterate  that  no  matter  what  the  constraints,  the
 necessary  preparedness of  the  country  will
 always  remain  and  the  Governments deter-
 mined  on  this.  |  would  like  to  assure  the  nation
 that  there  is  nolet  up  whatsoever

 [  Translation}

 DR.  S.P.  YADAV  (Sambhal):  Would  you
 be  kind  enough  to  tell  us  about  the  Bofors  gun

 SHRIP.V.NAARASIMHA -  .  ”  2
 you  before  tt.

 [English

 -  SPEAKER: ।  -4  now  put  ०  -  e motions  moved  to  the  Demands  for  Grants
 relating  to  the  Ministry  of  -०  म  -  ‘0
 gether,  unless  any  hon..  member  desires  that
 any  of  his  cut  motions  may  be  put  separately.

 Allthe cut  Motions  were put  and
 -

 MR.  SPEAKER: |  -  -०  20  the  De-
 mands  for  Grants  retating  to  the  Ministry  ०

 -
 Defence to  vote.

 The  question is:

 '4  the  respective sums  not  exceeding
 the  amounts  on  Revenue  Account  and  Capital
 Account  shown  in  the  Fourth  Column  of  the
 Order  2०  ०  granted  outto  the  President  of
 the  Consolidated Fund  of  india,  to  complete  the
 ऋ  necessary  to  defray  the  charges  that  will
 come  in  course  of  payment  during  the  year
 ending  the  31st  day  अ  -.  10a4.  inrespect
 4  heads  of  Demands  -०  ।  “  a०
 Column  thereof  against  Demand  -  1600.0  22
 relating  to  the  Mimstry  of  Detence.”

 The  motion was  Adopted


